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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल मतं्रालय 

[उत्त्तर पजिम रेलव े(जिमााण सगंठि)] 

अजधसचूिा 

ियपुर, 7 िुलाई, 2026 

का.आ. 3693(अ).— केन्द्रीय सरकार ि ेरेल अजधजियम, 1989 (1989 का 24) एवं रेलवे (संिोधि) अजधजियम, 

2008 (2008 का 11) की धारा-2 के खण्ड (37 क) द्वारा प्रदत िजियों का प्रयोग करते हुए, इस अजधसूचिा के रािपत्र में 

प्रकािि की तारीख से िीचे दी गयी सारणी के स्ट्तम्भ (3) में उल्लेजखत राज्य में उि सारणी के स्ट्तंभ (2) में यथाउजल्लजखत 

पररयोििाओं को जिम्नजलजखत जविेष रेल पररयोििा के रूप में अजधसूजचत करती ह।ै 

सारणी 

जविषे रेल पररयोििा 

क्रम सं. पररयोििा का िाम राज्य/संघ राज्य के्षत्र 

(1) (2) (3) 

(1) 
उतर पजिम रेलवे के लूणी-मारवाड़ खंड (71.62 ककमी) का 

दोहरीकरण 
रािस्ट्थाि 

 [फा. सं. NWR/HQ/S&C/443599200 Vol. 25] 

जववेक सक्सेिा, मुख्य प्रिासजिक अजधकारी/जिमााण  

स.ं   3531] िई कदल्ली, बुधवार, िुलाई 8, 2026/आषाढ 17, 1948  
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MINISTRY OF RAILWAYS 

[North Western Railway (Construction Organization)] 

NOTIFICATION  

Jaipur, the 7th July, 2026 

S.O. 3693(E).— In exercise of the powers conferred by clause (37 A) of section -2 of the Railways Act, 1989 

(24 of 1989) and the Railways (Amendment) Act 2008 (11 of 2008), the Central Government hereby notifies the 

following projects as mentioned in column (2) of the table in the state as mentioned in column (3) of table as special 

Railway project with effect from the date of publication of this notification in the Official Gazette. 

TABLE 

Special Railway Project 

Sr. No. Name of Project State/UT 

(1) (2) (3) 

(i) 
Doubling Between LUNI-MARWAR Section (71.62 km) of North 

Western Railway 
Rajasthan 

 

 [F. No. NWR/HQ/S&C/443599200 Vol. XXV] 

VIVEK SAXENA, Chief Administrative Officer (Const.) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2026-07-08T21:19:56+0530
	SARVESH KUMAR SRIVASTAVA




